Bail Matters No.: 1509/2020
State Vs Ritik

FIR No. : 34/2020

PS: Karol Bagh

15/10/2020 '
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.

Mr. SN Shukla, LAC counsel for the applicant / accused through VC.

At request, put up for the purpose fixed before the concemed couri for
17/10/2020.

g
(Neelofér Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020
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Ball Mattors No.: 1537/2020
State Vs Sonu @ Amrit Kundra
FIR No. : 251/2019

PS: Prasad Nagar

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
None for the applicant / accused.

None appeared on behalf of the applicant. As such, put up for the purpose

fixed before the concerned court for 20/10/2020.

(Neelofet Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.1 0.2020



Bail Matters No.: 1452/2020
State Vs Karan

FIR No. :301/2020

PS: Karol Bagh

15/10/2020 ]
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Pujya Kr. Singh, learned counsel for the applicant / accused through

VC.
Sh. Ajay Goel, Adv. Ld. Counsel for the complainant through VC.

As such, at request, put up for the purpose fixed before court concerned

for 21/10/2020.

™

(Neelofef Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.:147772020
State Vs Mohsim Khan
FIR No. : 21072020

PS: Sarai Rohilla

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Juned Alam, leamed counsel for the applicant/ accused through VC.

As such, at request, put up for the purpose fixed before court concemsd

for 17/10/2020.

AR~

(Neelofef Abida Perveen)
First link-Special Judge, NDPS/DELHU/15.10.2020



Bail Matters No.: 1491/2020
State Vs Javed Khan

FIR No. :not known
PS:Darya Ganj

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. ML Gupta, learned counsel for applicant / accused through VC.

As such, at request, put up for the purpose fixed before court concerned

for 20/10/2020.

e
(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Batl Matters No. 153472020
State Vs Gurdev Singh @ Vicky
FIR No. 124402020

PS:Ramla markat

15M072020 |
Learmed PO Nr. Naveen Kumar Kashyap is on leave today

Present Mr. Pawan Kumar, Ld. Addl. PP for the State through VG, |
Mr. Ashwani Jha, leamed counsel for applicant 7 accused through VG,

Reply fited by the 10.

As such, at request, put up for the purpose fixed before court concernad

for 21F1072020.

“ y
(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.: 1535/2020
State Vs Raju

FIR No. :100/2020

PS:Hauz Qazi

15/10/2020 .
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Pradeep kr. Anand, leamed counsel for applicant / accused through

VC.

Reply filed by the 10.

As such, at request, put up for the purpose fixed before court concerned

(NeeKrAbida Perveen)

First link-Special Judge, NDPS/DELHI/15.10.2020

for 19/10/2020.



Ball Mattors No.; 1635/2020
State Vs Raju

FIR No. :100/2020

PS:Hauz Qazl

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap Is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Pradeep kr. Anand, learned counsel for applicant / accused through

VC.

Reply filed by the 0.
As such, at request, put up for the purpose fixed before court concermed

for 19/10/2020.

(Neelofeé«bida Perveen)

First link-Special Judge, NDPS/DELHI/15.10.2020



Ball Mattors No.: 1538/2020
Stato Vs Koshav Kakkar
FIR No. :304/2020

PS:Karol Bagh

15/10/2020
f Learned PO Mr. Naveen Kumar Kashyap Is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Vinit Jain, learned counsel for applicant / accused through VC.

Reply filed by the 10O,

As such, at request, put up for the purpose fixed before court concerned

NW

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020

for 19/10/2020.



Bail Matters No.: 1451/2020
State Vs Ashok

FIR No. :165/2020

PS: Rajinder Nagar

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. AddI. PP for the State through VC.
Mr. Vinay kr. Sharma, learned counsel for applicant / accused through
VC.
Mr. Surinder Paswan, learned counsel for complainant with

Complainant through VC.

As such, at request, put up for the purpose fixed before court concemned

for 21/10/2020.

™

(Neélofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.: 14222020

State Vs mohit Singh @ Tuti @ Prince
FIR No. :195/2020

PS:Rajinder Nagar

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Nitin Arora, learned counsel for applicant / accused through VC.

As such, at request, put up for the purpose fixed before court concerned

for 19/10/2020.

(Neeldfer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.:1442/2020
State Vs Sadiqueen

FIR No. :210/2020

PS: Sarai Rohilla

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today.

Present: Mr. Pawan Kumar, Ld. AddI. PP for the State through VC.
Mr. Suraj Prakash sharma, learned counsel for applicant / accused
through VC.

As such, at request, put up for the purpose fixed before court concerned

for 17/10/2020.

\

™

(Neeldsfer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.: 1344/2020
State Vs Suhail @ Sunny
FIR No. :201/2020

PS: Kamla Market

15/10/2020
' Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Ashok Kumar, learned counsel for the applicant / accused through

VC.

As such, at request, put up for appropriate order before court concerned

for 17/10/2020.

N\

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.: 133172020

State Vs Roopak jain

FIR No. :Not Known

DD Entry No. GD-50 Dated 10.02.2020
PS: Darya Ganj

15/10/2020
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
Mr. Sachin Kr. jain, leamed counsel for the applicant / accused through

VC.

As such, at request, put up for appropriate order before court concemed

for 20/10/2020. Interim order to continue in terms of previous order.

gt

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Ball Mattors No.: 1207, 1200, 1290/2020
State Vs Rajoav Sharma, Ashok K, Sharma, Krishna Sharma @) Krishna Deovl

FIR No, :180/2019
P8: Rajindor Nagar

15/10/2020
Learnad PO Mr. Navoen Kumar Kashyap Is on loave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the Statoe through VC.

Mr. Jaikush oon, learnad counsel for the complainant through VC.

Mr. Ashu Bhatia, learned counsel for all the three applicants /Accused
through VC.

As such, at request, put up for appropriate order before court concerned
for 22/10/2020.

v\

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



Bail Matters No.: 798/2020
State Vs Ritesh Kumar
FIR No. : 103/2019

PS: HN Railway Station

15/10/2020 '
Learned PO Mr. Naveen Kumar Kashyap is on leave today

Present: Mr. Pawan Kumar, Ld. Addl. PP for the State through VC.
: Sh. Pankaj Tripathi, Adv. Counsel for the complainant.

Sh. Vikas Walia, Adv. Counsel for applicant/accused.

Reply filed by the 10.
As such, at request, put up for the purpose fixed before the concerned

‘court for 20/10/2020.

(Neelofer Abida Perveen)
First link-Special Judge, NDPS/DELHI/15.10.2020



